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Nicobar Islands

10273. SHRI MANORAN] AN
BHAKTA : Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government is aware of
about unauthorised encrochments by
and weaker sections of le in the
mon Territory of Andaman Nicobar
Islands; if so, what is the total number
of such encorachment colonies, Tehsil-
wise and since when;
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(b) whether itis & fact that large num-
ber of familics were evigted in this, if so,
what is the policy of the Government in
thiy regard;

(c) whether Government propose to
consider such cases for regularising on the
similar pattern of Delhi;

(d) if so, details thereof; and
(¢) if not, reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE MINISTRY OF LAW,
JUSTICE AND COMPANY AFFAIRS
(SHRI S. D. PATIL) : (a) to (e) : The
Andamaa and Nicobar Administration
have reported that about 3325 acres of
revenuc land in five Tahsils, viz., Port
Blair, Ferrargunj, Rangat, Mayabunder
and Diglipur in Andaman Islands are
under unauthotisrd eneroachment. About
735 acres of encroachments pertain to a
period prior to 1961 and about :z?qo
acres pertain to a later period. In addi-
tion, abnut 2850 acres of forest land in
Diglipur, Mavabunder, Rangat, Fer-
rargunj and Tushanabad Tahsils are also
under unauthorived encroachment.

2. Artion agatust those responsible fur
such cncroachments is taken by the
Andaman and Nicobar Administration
uader the provisions of the Andaman and
Nicobar Islands Land Revenue and land
Reforms Regulation, 1666 where revenue
land is concerned and  under the pro-
visions of the Indian Forest Act 1?517 if
forest land is involved. A number of evic-
tions have been carricd vut by the Ad-
ministration in pursuance of these pro-
visions.

3. A decision has been taken that en-
crvachment made prior to 1961 may be
regularised by re-allotment of land and
the Andaman and Nicobar Administra-
tion are t’;'li‘\ins necessary action inl this

rd. erc is no proposal to arise
rtﬁgncrmchmmu in Andaman :!:Eiﬂ Nico-
bar Islands on the lines of those rag‘:::xria-
ed in Delhi as the condition in two
territories are not comparable,

F. Collaboruniton proposals re-
Msmov;;l‘durh; 20’77 and
t
10275. SHRI S.R. REDDY:
SHRI GANANATH PRA-
DHAN:

Will the Minister of INDUSTRY be
pleased to state:

(a) the number of foreign collabora-
tion proposals received by Government
dmn&dum t977 and 1978 and nume
ber approvals issued;
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{b) the number of cases in which
forzign equity participation has been
paraitted and amount of investment; and

(c) th* num"-r of approvals in which
expart ohligation has ben imposed and
th: nunY:r and names of proposals which
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI JAGDAMBI PRASAD YADAV)
(a) to (c) : The number of foreign colla-
boration applications received and ap-
provals etc. issued during 1977 & 1978

are ;n):c than sixty per cent export orien-
ted

is given as under—

YEAR No.ofappli- Ny ofapy.  Nb.ofcaes

Ambdunt of In- No. of casesin

citions re- 1ovaliissuzl  mvolving inan-  vestment (Rs. in  which Ex-
caved. cial participa- in lakhs) port obligation
tion impo-ed
1977 427 267 27 400 67
1978 429 307 44 940 13
A sarsmeat inlicating number and names of the foreign collalwraticn  ap-

prazils hanny more than 619 expori

obligations is enclosed.

Statement

8l.  Name of the Indian party
No

1tem of manufacture

L} 2

3

. Shn V.C Burman. N 'w Delhi.

Assorted hair cosmetics

2. 510 A Huvnaza/SiHP Brunagw, Nw Precasr element Uniblock Kitchens

Delhi

g Mi.sih . NX. Tujrnwsly Brnbay

4 Mrs Shanty Nath, Bombay

$.  Sh-i P.J. Verenker, Panaji, Goa

6. M/s. Premiec Mill: (GBE) Ltd., Bombay.

- Meuses Liberty erEntprises. Karnal,
8. Sh4Vijay.um Varalin, Bombay

& Prefaliricated Bath rooms.

Digital Watches.

Sports Cat Guts for Tennis, Souash
and Badminton Rackets and other
Sports,

Electronic Wrist Watch Calculators.

Db (VU) Meters in Santa Cruz
Electronics Export Processing Zone,

Leather Footwear Uppera.

Aromatic Chemicals & Industrial
Perfumes and products thereof.

9. M:isrs Snad Spanners (N & Todls Ltd., Bombay., Pliers. Nipper and other hand tools.

0. M/s. Wimco Limited, Bombay.

Processed meat and meat products.

21,  Menrs. The Brihan Maharashtra, Sugar Syndi- Brandy.

cate Ltd * Pma.

12.  M/s. Punjab State Tndustrial D>»v. Corpora- Safetv Shoes/Mocoswsin Shoesy/Civilian

tibl'l Lﬁ-; Gh mdiguh.

3. M/s Kirlokar @ Bagin s Ltd., Poona.

' M/ Rumasth Bxports Pot. Led., New Delhi.

Sho*s and other items of leather
footwears.

SEMT Pielstick engines in the range
of 500 h.p. to 9550 h.p.

Leather Footwear Uppers.

-
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15. M}lm International Instruments Pvt. Ltd., Banga- Ticket imwng instrument.
ore.
16. M/s. B.V. Raynam (M/s. Andhra Electronies Quartr Crystals & other asscmblien
Pvt. Lid., Hyderaba&

17.  M/s. Engeer Enterprises, Calcutta. Extruded Conduit Looknuts.

18.  Miss Kamal Bhavanani, Bombay-400006. Deep-Sea  Fishing, Processing of
marine products and frog-legn

19. M/s. Hanuman Cottonseed products Pvt. Cocoa Butter Equivalent.

Ltd., Bombay.
20. M/s. Aruna Footwear Enterprises Pvt. Ltd.,, Leather Footwear
CJo S.C. Seth & Co. Pvt. Ltd., Bombay.

21,  Cdr. 8.D. Sinha, Indian Navy (Retd.) New Dethi, Printed Circuit Boards& Elecironics
Assemblies.

az.  Mj/s. Ballamy Marine Exports Pvt. Ltd., Madras  Processed Marime Products.

28.  Shri K. Ameenur Rahman, Madras-boooos. Leather footwear

24. Shri A.V. Palaniswamy, United States of Grooved Pipe Cou lings, Grooved

America. Pipe Fittings & Weld on Type
Branchiets
25. Shri CV Rm Alagappa Chettar, Madras, TV Receiven.
600 ofi5.

26.  Shri Damodar Ratha ,Bombay-400050 Polyester Capacitors, Polystyrene
Capacitors & Metallised Capaci-
tors.

27. M/s. ANCA Leathers Pvr. Ltd., Bombay. Leather Goors.

g8. Shri K. Naravana Bhat, Bangalore. Leather Jackets.

29. M/s. Luminous Leather & Fabric Products Pvt. Fashion Artucles made of leather &

Ltd.. New Della fabrics including bandbags, Wallets,
8hoes Shoe uppers etc.

g0  Mi/s Tent Cap Electronics, Hyderabad-600004.  Tantalum Dipped Capacitors.

g1.  M/s. Britannia Biscust Co. Ltd., Bombay. Leather Footwear.

gar  M/s. Shanbagam Farms Pvt. Ltd., Madurai. Jamine Concrete

g3. M/ Anand Canning Industries Pvt. Ltd,, Bom- Processing of marine preducts.

bay.

84. Shri 8.P. Suri, New Delhi. Mens, suits and sportscoats.

Paucity of Tubes for X-Ray Units 1oth April, 9 , under them;-p:im

“Paucity of mges for X-Ray unite”;

10276. SHRI VIJAYAKUMAR N.
PATIL:

(b) if so, what is the reaction of Govern-
ment to the various o of serious
CH. HARI RAM MAKKASAR naturc made therein; and

GODARA:

(c) facts of the mltl':;-uum taken }

Will the Minister of INDUSTRY propoeed in the satter
be pleased to state: THE MINISTER OF STATE IN THE
(a whether attention of Government MINISTRY OF INDUSTRY
drawn to the news report appear- {AGDAMBI PRASBAD YADAV) {n) to
ingmthe Hindustan Times dated the ¢) The subject matter given in the





